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Supreme Court

A Yopu v. Church of South India Trust Assn., (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025
SCC OnlLine SC 928

Ambience Farms (P) Ltd. v. CIT, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC
919

Avatar Singh v. Waheguru Singh, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC 926
Bhupinder Singh Kapur v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 921
CBI v. Surendra Patwa, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC 934

Chithra Woods Manors Welfare Assn. v. Shaji Augustine, (Abhay S. Oka and Augustine George
Masih, JJ.), 2025 SCC OnLine SC 931

CIT v. BSIFS (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC 922
CITv. Patanjali Foods Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC OnLine SC 918

CIT v. Svsvs Projects (P) Ltd., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 925

Conservator of Forest v. Suresh Mathew, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 933

Dinesh Sharma v. Emgee Cables & Communication Ltd., (Bela M. Trivedi and Prasanna B. Varale,
J1.), 2025 SCC OnLine SC 929

Inhuman Conditions in 1382 Prisons, In re, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5021

Jitender Bairagi v. Hostech ECO Management (P) Ltd., (J.K. Maheshwari and Aravind Kumar, JJ.),
2025 SCC OnLine SC 927

Naubind Singh v. CIT, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC 923

Okhla Enclave Plot Holders Wel. Assn. v. Union of India, (Vikram Nath and Prasanna B. Varale,
J1.), 2025 SCC OnLine SC 932

Sakina Sultanali Sunesara (Momin) v. Shia Imami Ismaili Momin Jamat Samaj, (Vikram Nath and
Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 930

Sakshi Arha v. Rajasthan High Court, (Abhay S. Oka, Ahsanuddin Amanullah and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 5023

Sanjay v. State of U.P., (Hrishikesh Roy and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5022
Sheshmani v. State of M.P., (Vikram Nath and Sanjay Karol, JJ.), 2025 SCC OnLine SC 920

Societe De Participations Financiers v. CIT, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC
OnLine SC 924

Varshatai v. Commr., (Hemant Gupta and V. Ramasubramanian, JJ.), 2022 SCC OnLine SC 2445

Woodland (Aero Club) (P) Ltd. v. CIT, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 917

Allahabad High Court
Abhijit Singh v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 2499
Akash v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2477

Aneesh Verma v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
2505
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Anita Rani v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2483
Anubhav Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2488

Arena Superstructures (P) Ltd. v. Union of India, (Shekhar B. Saraf and Yogendra Kumar
Srivastava, JJ.), 2025 SCC OnLine All 2475

Asha Devi v. State of U.P., (Jayant Banerji, J.), 2025 SCC OnLine All 2496
Ashok Kumar Seth v. U.P. Coop. Federation Ltd., (Brij Raj Singh, J.), 2025 SCC OnLine All 2476

Dinesh Kumar Yadav v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine
All 2497

Durvijay Pandey v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 2504
Jayant Kumar Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 2474
Mayank Bajpai v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 2484

Minakshi Gupta v. Kailash Chandra, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine
All 2472

Mohan Pal Singh v. State of U.P., (Jayant Banerji, J.), 2025 SCC OnLine All 2493

Mohit Kumar Awasthi v. National Insurance Co. Ltd., (Pankaj Bhatia, J.), 2025 SCC OnLine All
2481

Nisha Kushwaha v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 2471
Panmati v. State of U.P., (Jayant Banerji, J.), 2025 SCC OnLine All 2494

Poonam Sonkar v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2485
Pramod Kumar Rai v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 2498
Pratap Singh v. State of U.P., (Donadi Ramesh, J.), 2025 SCC OnLine All 2482

Priti v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2486

Ram Baran v. Sheetla Prasad Yadav, (Rajnish Kumar, J.), 2025 SCC OnLine All 2473

Ram Charan v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 2502
Ramesh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2501

Sachin v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2478

Sadabrat Chand v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
2500

Shahezman Khan v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2489
Shahzad v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2479

Shailendra Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2491
Shivani v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 2506

Shreshth Pratap Singh v. Board of Revenue, (Saurabh Lavania, J.), 2025 SCC OnLine All 2492
Shyam Shanker Shukla v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2490
Surabhi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 2487

Udayveer Singh v. State of U.P., (Jayant Banerji, J.), 2025 SCC OnLine All 2495

Urmila Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2480

Vijtesh Sharma v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 2503
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Bombay High Court

Adolf Olegario Nazareth v. Sarpanch/Secretary Village Panchayat of Uccassaim-Paliem-Punola,
(Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 1361

Baldava & Co. v. Irappa, (Vinay Joshi, J.), 2023 SCC OnLine Bom 3217
Dhondiram v. Annappa Basappa Ainapure, (Kishore C. Sant, J.), 2023 SCC OnLine Bom 3219

Fab Tech Works & Constructions (P) Ltd. v. Savvology Games (P) Ltd., (Somasekhar Sundaresan,
J.), 2025 SCC OnLine Bom 1356

Gera's Greens Ville Trinity Towers Coop. Housing Society Ltd. v. Gera Development (P) Ltd., (Amit
Borkar, J.), 2023 SCC OnLine Bom 3218

Hana Khan v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2024 SCC OnLine
Bom 3985

National Federation of Atomic Energy Employees (NFAEE) v. Union of India, (Ravindra V. Ghuge
and Ashwin D. Bhobe, JJ.), 2025 SCC OnLine Bom 1360

Samsunnissa Mohammad Ismail Pathan v. State of Maharashtra, (A.S. Chandurkar and Abhay J.
Mantri, JJ.), 2023 SCC OnLine Bom 3220

Shah & Nahar Industrial Premises Coop. Society Ltd. v. GOL Offshore Ltd., (Manish Pitale, J.),
2025 SCC OnLine Bom 1359

Tata Capital Ltd. v. Vijay Devij Aiya, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 1357

Vidarbha Irrigation Development Corpn. v. Dnyaneshwar Sadashiv Nagpure, (Rohit W. Joshi, J.),
2025 SCC OnLine Bom 1358

Calcutta High Court
Abdul Irshad Khan, In re, (Gaurang Kanth and Joymalya Bagchi, JJ.), 2023 SCC OnLine Cal 6653

Doon's Caterers v. Indian Railway Catering & Tourism Corpn. Ltd., (Shampa Sarkar, J.), 2025 SCC
OnLine Cal 3423

Delhi High Court
C.J. International Hotels Ltd. v. State, (Sachin Datta, J.), 2025 SCC OnLine Del 2562
Mamta Sharma v. Mamta Devi Pipil, (Girish Kathpalia, J.), 2024 SCC OnLine Del 9616

Mohd Sheikh Noor Hussain v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine
Del 2563

National Highways Authority of India v. Raiganj-Dalkhola Highways Ltd., (Sachin Datta, J.), 2023
SCC OnlLine Del 8766

Subhash Chand Jindal v. Vijay Gupta, (Anup Jairam Bhambhani, J.), 2023 SCC OnLine Del 8767

Courts of Additional Sessions Judge (special fast track court)
State (NCT of Delhi) v. Ram Naresh Ray, (Neha, J.), 2025 SCC OnLine Dis Crt (Del) 8

Family Court No. 2, Pune
Amogh Venkatesh Joshi v. Aditri Amogh Joshi, (S.N. Rukme, J.), 2025 SCC OnLine Dis Crt (Bom) 6
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Gujarat High Court
AYB Buildcon LLP v. Hetalben, (Nikhil S. Kariel, J.), 2023 SCC OnLine Guj 5071
Hitesh P. Sanghvi v. Harshaben Vijay Mehta, (Gita Gopi, J.), 2024 SCC OnLine Guj 4348
Madhusudan Sitaram Vyas v. State of Gujarat, (Samir J. Dave, J.), 2022 SCC OnLine Guj 2794

Jharkhand High Court
Abhijeet Verma v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 1744
Anil Goel v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 1793

Anish Chandra Toppo v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar
1747

Ankush Yadav v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Deepak Roshan, J.), 2025
SCC OnLine Jhar 1801

Arshad Hussain v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 1766
Baleshwar Prasad v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 1812

Bangali Singh Ganjhu v. State of Jharkhand, (Sujit Narayan Prasad and Pradeep Kumar Srivastava,
JJ.), 2025 SCC OnLine Jhar 1755

Basanti Kumari v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 1818
Bhagwan Das v. State of Jharkhand, (Ananda Sen, J.), 2025 SCC OnLine Jhar 1816

Bhagwati Deviv. Jinni Devi, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 1782
Chhotu Kumar v. State of Jharkhand, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 1756

Cholamandalam Invest & Finance Co. Ltd. v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC
OnLine Jhar 1787

Deepak Kumar Singh v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1796
Deepak Kumar Singh v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1797

Deepika Devi v. Sanjeev Kumar Chourasia, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar
1751

Dineshwar Gope v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Deepak Roshan, J.), 2025
SCC OnlLine Jhar 1813

Geeta Devi v. State of Jharkhand, (Sujit Narayan Prasad and Pradeep Kumar Srivastava, JJ.), 2025
SCC OnLine Jhar 1761

Ghanshyam Lal Pandit v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1806
Gopal Singh v. State of Jharkhand, (Navneet Kumar, J.), 2025 SCC OnLine Jhar 1765

Gorakshan Prasad Singh v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1804
Grasim Industries Ltd. v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1807

Himanshu Kumar Rajak v. Bharat Coking Coal Ltd., (Rajesh Shankar, J.), 2025 SCC OnLine Jhar
1808

Indira Singh v. State of Jharkhand, (Rongon Mukhopadhyay, J.), 2025 SCC OnLine Jhar 1754
Jay Prakash Barnwal v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1798
Jharkhand Ispat (P) Ltd. v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 1800

JSR Examination Services v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Deepak Roshan,
J.), 2025 SCC OnLine Jhar 1786
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Jwala Pd. Tiwari v. Tetar Chamar, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 1776
Jyoti Tiwari v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 1791
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